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BEFORE THE NATIONAL GREEN TRIBUNAL, WESTERN ZONE
BENCH, PUNE

OA NO. 23/2025 (WZ) WITH OA NO. 23/2025 (WZ)

FACTUAL REPORT OF COMMITTEE

Lalitkumar N. Chaudhari Applicant
Versus
The Chief Secretary, Maharashtra & Ors. Respondent

o Directions passed by Hon'ble NGT vide order dated 06.03.2025:

“Para 6..... with a direction that the Committee shall visit the site in question
informing the applicant the date and time of inspection and submit a report as to
what are the violations alleged to _have been committed by the respondents
within one month and recommend the remedial measures.”

e As per above order of Hon'ble NGT, Collector Jalgaon has issued order dated
02/04/2025 & formed committee regarding this issue. The order is annexed here
with as Annexure - 1

e On dated 13.05.025 Sub-Divisional Officer Jalgaon, Sub-regional Officer,
Maharashtra Pollution Control Board, Jalgaon, Executive Engineer Tapi
Irrigation Development Corporation, J algaon Visited the spot at Gat no 121 of
Shingayat Shivar (Garkheda). But at this time representative of Forest
Department & Tourism were absent. So the above committee members studied
the concerned document, seen the spot. The re-visit with presence of applicant
rescheduled on dated 20.05.2025. Letter was issued in this regard & receipt has
been taken.

e Visit of Committee with applicant :- on dated 20.05.2025, all committee
members with applicant were present & spot visit of site was done.

The attendance sheet is attached herewith as Annexure-11
¢ Findings of committee as per directions of Hon'ble NGT of issues raised by

applicant : -

a)Ecologically sensitive Zone :-

BAE




The site is not ecologically sensitive zone. No such Notification
issued by central Government in this regard. A4 35

b)Construction :-

The site has 9 huts, 3 Villas, 3 swimming tanks, 12 cottages, 12 suites,
3 house boats. Some construction like open ampi-theatre, stage, corridor is
ongoing & not completed as on date of inspection by committee.
As the construction built up area is 13000 sq meters (less than 20000 sq metres)
so as per EIA Notification Environmental Clearance may not be applicable. In
addition, Executive Engineer Waghur Dam Division has obtained
Environmental Clearance on dated 27.10.2006 by Ministry of Environment,
Forest & Climate Change New Delhi for dam site. the copy of the said is
attached herewith as Annexure - 111

¢) Issue related to illegal construction of approach road in forest area:-

As per the para no 2 of order of National Green Tribunal (NGT)
Western Zone bench Pune dated 6 March 2025 the complainant raised the issue
regarding the illegal construction of the approach road through forest land
compartment number 494, In this matter it is submitted that as per the provision
of Schedule tribes and other traditional forest dwellers (Recognition of forest
rights) act 2006 section 3(2) upon the resolution passed by the gram panchayat
Garkheda Bk. Taluka Jamner, Dist. Jalgaon on 12/08/2022 mentioning the
requirement of the road passing through the forest compartment number 494 for
the use of farmers and cattle grazers.

On the basis of Gram Sabha resolution and proposal for the
construction of road by PWD sub division Jamner on 09/12/2022, The
Tahsildar Jamner had given a certificate vide letter 1263/2022 dated 12/12/2022
that there is no availability of alternate land for the construction of road. On
receipt of the all documents & upon confirmation of the same, range forest
officer Muktainagar had recommended for the construction of the road having
length 1200 mtrs and width 3.75 mtrs vide letter no. A/land/3633/2022-23 dated
30.01.2023 as requested by the Gram Sabha.

Based on this office of the Deputy Conservator of Forests, Jalgaon Forest
Division has issued permission for the construction of the said approach road
vide letter no. land/3304/2022-23 dated 13.02.2023. A total of 0.45 ha. area was
given for this purpose which falls under Comp. No. 494, Kurha West Beat,
Kurha Panache Round, Muktainagar Range in Jamner Taluka. The land was
permitted for construction of the approach road, only under the condition that it



must not be used for any other purpose other than what it was permitted to.
Also no trees to be felled, no wildlife (including birds) to be harmed, no
material from forest to be used for the road work. And special care to be taken
to ensure that no violation of Indian Forest Act 1927, Wildlife Protection Act
1972, Forest Conservation Act 1980 and other related forest acts/laws in place.
The copy of the said is attached herewith as Annexure - IV

d) Issue related to Sewage & Noise Pollution:-

M/s The Backwoods Emerald Resorts has provided three (03) numbers of
Sewage Treatment Plant (STP) of 10 KLD each capacity for the treatment of
sewage generated from hotel, restaurant and resort activities and same was
found in operation during the visit.

During the visit no any noise pollution was observed. M/s The Backwoods
Emerald Resorts shall ensure to take appropriate measures to control noise
pollution, if any in future and shall obtain necessary permissions from
concerned departments for using public speaking systems as a remedial
measure.

M/s The Backwoods Emerald Resorts have obtained the Consent to
Establish and 1st consent to operate from Maharashtra Pollution Contro] Board
vide dated 19.08.2024 with condition that this consent shall not to be
constructed as exemption from obtaining necessary NOC/Permission from any
other government authorities. The said consent letter dated 19.08.2024 attached

herewith as Annexure - V

e) Other NOCs:-
Sailing of Boats :-

The site has obtained no objection certificate of sailing of boats issued by
Water Resources Department, Mantralaya Mumbai dated 16.09.2024. The copy
attached herewith as Annexure - V1
Permission for Development work for Tourism :- The site has obtained
permission for development work tourism by Tapi Irrigation Development
Corporation, Jalgaon (Waghur Dam Division) dated 12.05.2020 issued for
Executive Engineer, PWD, Jalgaon The copy attached herewith as Annexure -
Vil

The resort & site has obtained no objection certificate from Central Ground
Water Authority (CGWA) issued by Government of India, Ministry of Jal
shakti, Department water resources, New Delhi dated 31/12/2024 which valid

®
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up to 30/12/2029 for the ground water extraction. The copy attached herewith
as Annexure - VIII

Considering facts mentioned points (d) & (e) as on today no question of
pollution observed.
fInspection in presence of applicant :-

All above mentioned site, NOCs, sewage treatment plant, approach road,
boat sailing etc. has been inspected & discussed in presence of applicant &
committee members dated 20.05.2025 as joint visit between 4:30 pm to 6:15 -
pm. |

g) Remedial Measures:-

1) Care should be taken by The Executive Engineer, PWD ensuring that no
law (Both Central and State Government) should be violated while
executing the project.

ii) A report of action taken / compliance should be given by Executive
Engineer, Public Works Department, Jalgaon on terms & conditions
mentioned in obtained NOCs/Conditional permissions within 4 months to
Hon'ble NGT, so that all terms & conditions shall be followed.

Hence the factual report with remedial measure respectfully submitted as
above by committee to Hon'ble NGT. |

Tourism Development Corporation Tapi Irrigation evelopment

Nashik Corporation, Jalgaon

N 2
2P
,/79;9\0_9/ W ( A q’?ggvggm)
Sub Regional officer Deputy Conservator of Forests,
Mabharashtra Pollution Control Board Jalgaon Forest Division
Jalgaon
ﬁ

Represefiqtive & co-ordinator by
Collecfor Jalgaon (SDO Jalgaon)
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